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3. Va; bali Mabotsava (1984·85) 

4. orest Lodge at Betla (19 4.85) 

s. Cafeteria at Rajgir (1984-35) 

6. Kala Cbakra Festival at Bodbgaya 
(1 85.86) 

• I' 

7. Cafetaria at Maner Sbareef (1985-86) 

8. Development of Gautam Van at Bodh-
gaya (1986.87) 

,. Forest Lodge at Betla (1986-87) 

10. Tourist Bunga10w at Nalanda (1987-88) 

11. Tourist Bungalow at Gopalgaoj (1987.88) 

12. Wayside facilities at Jahanahad (1987-88) 
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0.38 

10.00 
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4.00 

3.00 

15.00 

".00 

5.00 

5 .00 

2.00 
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1 I I 

15.88 

, r 
7.00 J 

J t 

19.00 

12.00 

Total 62.23 

(b) Tbe Central Ministry of Tourism 
does not undertake development of tourist 
place but provides financial as istaoce to 

tate Ooverbments for creation of tourist 
facihties. So far during 1987, the following 
financial assistance bas been provided to 
the Government of Bibar 

an}e of the Project 

.. _. --'_ - - -

I. Deve)opment of 
Gautam Van at 
Bodbgaya 

2. Tourist Bunga-
low at Nalanda 

3. Tpqrist Bunga-
low at Oopa]ganj 

4. Wayside faclities 
at Jahanabad 

(c) Ye , Sir. 

(Rs. in lakhs) 
Amount released 

15.00 

5.00 

5,00 • 

2.00 

(d; The Central f\.finistry of Tourism 
provides financiaJ assistance to States on 
the basis of the proposals received from 
State Governments. Fioahcial assistance 
to tourism projects in North Bibar will be 
considered subject to merits of the pro· 
posal i nt~ rSC. priorities and availabiHty 
of funds . 

Drought and flood .. ituatioD in LJ.P . 
I 

and Bihar , 
341. SHRI KALI PRAS 

PANDEY: 
SHRI HARI H RAWAT : 
SHRI RAJ KUMAR RA 

Will the Mi istet of AGRICU UREt 
be pleased to state: 

(a) the action taken by UniO"n 
Government during tbe current year in 
Bihar and Uttar Pradesh to provide relief 
from serious flood and drought condi .. 
tlo ; 

(b) the namber f pen on wbll) 
bten given or are proposed to be 
'loans and financial a$ istSIlC f 
states for constructio{l of u&· 

have 
given 
tbe$c 
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I ..,) wether Gover ment have fot u 
lat d Jon ,. te m olicy to deal· with 
dllOUgb od ood itu tion and jf 8-0, the 
time ,by which I it is likely to be imple-
meoted and if not, the rea 00 for .delay 
in formulating such a policy; and 

I (d) the riVets .oD which embankments 
are proposed to be constructed in Bihar 
fot' prollecti0n from floods, t e c Dtribu .. I 

tion pro sed to be made by Union 
Government thereon and the time by 
which th is work is )ikel), to be started? 

THE MINISTER OF STATp IN THE 
DEPARTM NT OF AGRICULTUR 
AND OOPERATION IN HE MINIS-
TRY OF AGR1C1)LTURD (SHRI 
YOGENDRA MAKW ANA): (a) In t'~s· 
ponse to the Memorandum submitted by 
the Government of Bihar , seeking Central 
assistance in the wake of flood. a Central 
Team visited the State from 16th to 18th 

I ' 
September, 1937 to make an on the spot 
assessment of the situation. On the basis 
of the report of the Central Team and 
recommendations of the High Level 
Committee on R elief, a ceiling of e"pc"o" , 
diture of Rs. 86.38 crores (in addition to , 
Rs. 0.15 crores for increasing vegetable 
prQquct ion) have been reJeaseQ to tbe 
St~te Governm~nt. No request/Memo-
raRd.um seeking Central assistance in the 
wake of drought bas been received from 
tJ;l~ S~a.le Government of Bibar I l ,I. , 

Tpe OOyerDm~nt of Utt~r Pra.desh 
sqbmitted a men'oraDdu seeking Central 
assj su~nce in the wake, of drought, On 
the basis of , the repo rt of tpe Central 
Team which visited the Sta te from 29th 
August to 3-rd ,September, 1987 to maktl 
an on the spot assessment of tho situation 
a ceiling of expend iture of Rs. 141.53 
croreS (in addition Rs. 14.00 crores for 
completion of identified irrigati on projects 
and Rs . 0.21 crores for increasing vege-
tabI R oduction) ave been re eased to 
the State Government. The . State 
Gc;>vern)Dent ha ' submitted a memorap-
dUlll 00 ~-9.1987 seektll Central a sista co 
in the wake of flood. A Cet;ltra1 Team 
visited the State from 27th to 29th Octo~ 
ber, 1987 to make an on ~h~ pot ass ss-
ment of tpe situation. The Centra , 
assistanc w'll be provi~e4 on the basis of 

the r port of \qe C nt~ 1 Te a d . 

recommenda ions of the 
Commit eo on R Hef 

High J evel 
.J 

(b) Out ot tbe total c iJing of e 
ture appr'oved to the Governmont of ihar 
for flood reli i, a SUQl of Rs. 556.00 Jak 
bas been approv d uod t1" th head of 
Housc Building 'GraDt for provi '01 
assislance for repair /recoostNlctio , of 
damaged house. In respect of Uttar 
Pradesh thc assistance wd} bc provid d 
aftol' he consideration of the ('cpo t 0 
the Central Team, " 

(c) and (d) l'he State Government 
take the necessary ~teps to comb~t the 
situation arjsing out of the .fto.o~ and 
drought conditions as per established 
procedure. The Government of Ibdia 
only supplemen.ts tbe efforts of the State 
Government by providinS Central ~s js-
tance to t~ckle the situation effective);)', 
Out of the total ceilipgs of expenditure 
approved for 11004 rehef to ~be , ~tat 
Government Rs. 20.00 crotes have been 
approved for r.epairs to embankments and 
canals. 

, I I • I () r ) 

[~nKlis.hl , .. 
Fodder Cultivation 

342. SHRIMATI KISHORI SJNfIA : 
Will th~ Minister of AGRICULTURE be I 

pleased to state : 

(a) whether any new scheme to provide 
more fodder has been launched in vIew of 
the dtougHt; I, r •• ( 

(b) wheth~r these involve us9 Of 
bagasse ~and mplasses for cattJ~; and tt 

(c) whether rice and wheat is lsp 
being moved from irrigated Jands to 
drouaht affected areas? '; ) 

THE MINISTER OF STATE IN THE 
D PAR'f.MENT OF AGR CU 1"C7 
AND COOPERATIO IN HE M 
TRY OF AGRIOULTURE (S 
YOGENDRA M<AKWA A): (a) s, 
Sir, A new sc eme fot fodder cu tiv tiOb 
by smaH and marg inal farm rs; nd grl 
cui ural I bourcrs 'bas been sanctio cd Ifo 
implementation in so en droul t fleeted 
State . 




